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08.09.20254:?
,1,-T ' on'b|e District and Sessions Judge (HQ)

is Hazari Courts,I
Delhi - 110054 5

Respected Sir,

In view of the call given by Coordination Committee of all
District Court Bar Associations of Delhi, it has been
unanimously resoPv_ed that the lawyers will abstain from their
work today i.e. 08,09.2025.

You are requested to inform the Hon‘b|e Judges that no
adverse order mfay kindly be passed today i.e. 08.09.2025
due to abstain cjplawyers from work. It is requested in the
interest ‘ofFj$,|§ti'dé.;‘

M“ .Ci!‘ /havkmg you, ‘/‘ I »‘ L /I, 9‘ . ',' /
‘ .- -‘ \-~% .,-~r _~'> Vik sGoyal1 $11 ‘ 1:

" i-lony. Secretary- ' 1'?

Copy to: ’6(E:\9afl

1. Hon'bIe District and Sessions Judge, (West)
Tis Hazari Courts, ‘
Delhi — 110054

2. Hon'ble Senior Civil Judge,
Tis Hazari ‘C-ourts,
Delhi - 110054

3. The I-lon'bl=e Chief Metropolitan Magistrate, (Central),Delhi
Tis Hazari §Courts,_
Delhi - 110054

4. The Hon'biei Chief Metropolitan Magistrate, (West), Delhi
Tis HazarilOourts,
Delhi — 11054 ‘ A

5. The Hon'b:|e Additional Chief Metropolitan Magistrate, Delhi
Tis Hazari" Courts,
Delhi - 11,0054_

6. The Hon'l:}le Administrative Civil Judge, Delhi
Tis Hazari Courts,
Delhi - 110054.

I
Note: Please circulate the letter all the l-lon'ble Judges.
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